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(c) the nature Bnd extent 01 
Amw'ic:an cooperation sought fur, In 
:this connection? 

The Deputy Minister In tbe Minis-
try of Food and AKrlcuJlure (Shrl D. 
R. Chavan): (a) and (b). It hus heen 
decided to set up a public limited 
company with headquarter! at Coch,,, 
for the manufacture of marine pro-
ducts and bye-products with the pri-
mary object of exporting shrimps to 
foreign count,ies. 

(c) COllaboration with an American 
firm has been sought for the right to 
usc te('hnical know-how developed by 
them, for their assistance in the man'..] .. 
facture 01 marine products, establish-
ment, maintenance and operation of 
shore facilities, fishing ve.sels an:! 
other cquip'ment, disoovery of lI.hing 
sround. and training of employees, as 
woll as sale thereof in foreign mar-
·ltels. 

(lolonles for S.C. IUld S.T. In Punjab 

1117. Shrl Dailit Slnl(h: Will th! 
Minister of Social Security be please:! 
'to state: 

(a) whether there Is any propo.al 
tOl' the construction of colonies for 
the Scheduled Castes and Scheduled 
Tribes in Punjab during 1 6~-66 and 
1966-67; ond 

(b) if so, the details thereof? 

The Deputy Minister In the Depart-
.. enl of Social Security (Shrlmatl 
Chandraoekbar): (a) There Is no sue" 
proposal under the Backward Clas.e. 
·Seetor. 

(b) Does not arise. 

&mllar Cbarllha Tralnlq CCIUI'Ia III 
ruD,jab 

1118. Sbrl Daillt Slnrb: Will the 
Minister of Sodal Securlt,. be pleued 
to stale: 

(a) the number of Ambar Charkha 
Iraining courses condueted In Punj.b 
during 1 6 -~ and 1965.88 so rar; 

(b) the total number of tralnNla 
who took pari; and 

(e) the total expenditure In~urrp.d 

thereby? 

The Depaty Mlnl.ter In tbe Minis-
try 01 Law (Sbrl Jaranath. Rao): 
(a) to (e), Informatlon is being eol-
lee:ed and will be placed on the Table 
of the House in due COurse. 

Develepmeat of Horticulture Ia 
PuaJab 

1119. Shrl Daljit Siarh: Will the 
Minister of Food aad Arrieullare be 
pleased to state: 

(a) the amount allotted to the 
Punjab State as loan and grant fur 
the development of Hortieuaure 
during 1964·65 and 1965.66; and 

(b) the amount utilised by the Gnv_ 
ernment of Punjab during 1964·6' 
and in 1965-66 so far? 

The Deputy Mlul".r I .. tbe Mlnlll-
try of Food and Agriculture (Shrl 
Shabnawaz Khan): (al The following 
amounts were allolted to the Punjab 
State a. loan nnd grant for develop-
ment of Hortieulture:-

(R •. lakhs) -_._----------
Vear 

1964-65  . 

1965-66 • 

Loan Grant 

7'49 Nil. 

s·oo Nil.' 

(b) The .",ounts utilised during this period 
Ire as under:-

-----_._ •.. 
Vear Loan Grlnt 

t964-65 • • 7'49 NiL 
(ProvisIonal) 

1965-66 . 0'06 Nil. 

o.".lopmeat of AnJeulture 

1120. Shrl Sureadra Pal Slap: Wlll 
the Minister of Food aa4 ApIeu1tun 
be pleased to Itate: 

(a) the total amount of Irant I!lveu 
by the Central Government to the 
Si.tes for the development 01 agrinll-
ture durin, the lut three Five YeU' 
Plans: 




